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Setting up of employment exchanges

6216. SHRT MOHANLAL PATEL:
Will the Minister of LABOUR be
pleaged to state as to how many em-
ployment exchanges have been newly
openeq since 1-1-1980 in wvarious
States and Union Territories?

THE MINISTER OF STATE IN
THE MINISTRY OF LABOUR (SHRI
T. ANJIAH): The information ig be-
ing collected,

Maladministration in Jawarharlal
Nehru Institute of Post-Graduate
Medical Education and Research
(JIPMER)

INDRAJIT GUPTA:
of HEALTH be

6217. SHRI
Will the Minister
pleaseg to state:

(a) whether his attention has been
drawn to serious allegation published in
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the “New Times Observer”, Pondi-
cherry, about the maladministration of
the Jawaharlal Nehru Institute of Post-
Graduate Medical Education and Re-
search (JIPMER);

(b) whether JIPMER was conceiveu
of by Pandit Nehru as a centre for co-
operation in medical and allied scien-
ces between India and France; and

(c) whether a thorough inquiry will
be held with a view to giving JIPMER
autonomous status similai- to that en-
joyed by the Medical Research Insti-
tutes of Chandigarh, Delhi and
Bangalore?

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH (SHRI
NIHAR RANJAN LASKAR): (a)
The Ministry is aware of the publica-
tions in the ‘New Times Observer’
Pondicherry about the functioning
of the Jawharlal Institute of Medical
Education and Research (JIPMER).

(b) At the time of the take-over of
Pondicherry by the Government of
India, in 1956, ‘Ecole de Medicine’
was a medical school maintained by
the French Government. It was up-
graded as a Regional Post-Graduate
Medical Education and Research
Centre in 1965.

(¢c) A committee has been consti-
tuted to consider the question of pros
and cons of conversion of the Institute
into an autonomous body for its more
effective functioning.

Rajendra Puri Halt

6218. SHRI R. P, YADAV: Will the
Minister of RAILWAYS be pleased to
state:

(a) whether Government are aware
that there were repeated assurances in
Parliament by former Railway Minis-
ters regarding making improvements in
Rajendra Puri Halt Station near Patna
Junction Railway Station;

(b) whether in the Rajendra Puri
Railway Station near Patna, there is
no parking space, no building mo book-





